3051 Oral Answers
*368 to *372 [For answers, vide
cols. 3056-63 infra.]
POSTAL COMMUNICATION BETWEEN

INDIA AND CHINA

*373. SHRIMAHESWAR NAIK :
Will the Minister for COMMUNICATIONS
be pleased to state:

(a) what are the existing arrangements for
postal communication between India and the
Peoples' Republic of China ; and

(b) whether any steps are being taken to
improve upon the system ?

THE MINISTER FfoR COMMUNI-
CATIONS (SHRI RAJ BAHADUR): (a) Till
recently, the only postal service available to
the Peoples' Republic of China was in respect
of unregistered correspondence which were
sent via Hong-Kong. Facilities now exist for
sending registered correspondence both by air
and surface routes with effect from 1-11-56
and 14-11-56 respectively.

(b) The question of providing insurance,
money order, and value-payable parcel
services on the basis of bilateral agreements in
addition is under examination.

SHRI MAHESWAR NAIK: What is the
volume of postal traffic at the moment
between India and China ?

SHRI RAJ BAHADUR : Sir, I do not have
the figures with me at the moment.

SHRI MAHESWAR NAIK : May I know,
Sir, what are the routes by which the postal
traffic is conducted between these two
countries ?

SHRIRAJ BAHADUR : By air and
by sea.

SHRI MAHESWAR NAIK : May I know,
Sir, what is the land route between these two
countries ?

SHRI RAJ BAHADUR : I cannot say
whether postal traffic is taken by land routes.

[ RAJYA SABHA ]

U Questions 3052

SHRI TAJAMUL HUSAIN: How long will
a letter take to reach from Delhi to Peking ?

SHRI RAJ BAHADUR: Sir, 1
think we have got twice-weekly service to
Hong-Kong and Tokyo, and from Hong-Kong
it will take another three or four days—from
one week to fifteen days.

SHRI MAHESWAR NAIK: Sir, may I
know whether there is any new arrangement
under contemplation by the Government for
revision of rates in regard to registered articles
between the two countries ?

SHRI RAJ BAHADUR: Sir, at the moment
we have got under examination certain
additional facilities to be introduced for postal
service between the two countries, and this
may be one of the points.
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|[ANTI-INDIAN PROPAGANDA  CARRIED ON IN
PAKISTAN

*374. SHRINAWAB SINGH CHAUHAN:
Will the PRIME MINISTER be pleased to state:

(a) whether Government are aware that
continuous propaganda is being carried on in
Pakistan to the effect that it was only due to
the Indian influence that Egypt neither invited
the Prime Minister of Pakistan nor allowed
her troops to be included in the United
Nations Emergency Force ; and

fEnglish translation.
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(b) if so, what action Government have
taken in the matter?]
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t[THE PARLIAMENTARY SECRETARY
To THE MINISTER For EXTERNAL
AFFAIRS (SHRI-MATI LAKSHMI MENON): (a)
Yes. The Government of India have seen
reports to this effect in the Pakistan Press.

(b) The composition of the United Nations
Emergency Force has been agreed upon
between the Government of Egypt and the
Secretary General. The Indian contingent has
been sent to Egypt at the request of the Secre-
tary General and with the consent of the
Egyptian Government. This position has been
made clear by the Government of India. There
is no question of the Governmenl of no
tendering advice to the Secretary General or
Egyptian Government about the composition
of the United Nations Emergency Force.
There is not the slightest foundation for the
insinuation that the Pakistan Prime Minister
was not invited by the Egyptian Government,
at the instance of the Government of India.

fEnglish translation.

[19 DEC. 1956]

to Questions 3054

The Government of India have not
considered it worth-while to take notice of
such false propaganda.]

SHRI H. N. KUNZRU: Have the
Government of India made any enquiry into
the matter to find out whether such an
impression was created without their
permission ?

SHRIMATI LAKSHMI MENON: I have' no
information, Sir.

SHrRI H. N. KUNZRU : Have they made
any enquiry ?

SHRIMATI LAKSHMI MENON: I have no
information on the subject.

SHrl H. N. KUNZRU: Will the
Government now make an enquiry, if none
has been made so far ?

SHRIMATI LAKSHMI MENON:
That is a suggestion for action.

SHRI H. N. KUNZRU Have the
Government thought of the desirability of
making an enquiry now ?

MR. CHAIRMAN :
suggestion for action.

She says, it is a

AIR INDIA SERVICE PLANE FOR MADRAS

*355. SHRI M. GOVINDA REDDY (oN
BEHALF OF DR. SHRIMATI SEETA PARMANAND):
Will the Minister for COMMUNICATIONS be
pleased to state:

(a) whether it is a fact that during the last
week of July an Air India service plane bound
for Madras from Nagpur, was called back
within a few minutes of its take off and the
passengers were asked to get down, having
been told that they would be sent by another
plane ;

(b) if so, what was the reason for this step
;and

(c) whether any complaint was made to
him in this connection ; if so, what action was
taken in the matter ?

THE  MINISTER  fForR  COMMU-
NICATIONS (SHRI RATBAHADUR): (a)  and
(b). On 23-7-56, the



